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FT.3AT. 2837(3).— FaIT TLHIT, T (HATEA) ATSAHFH 2008 FT =T 2 F G (7F) T Iad
TfRFAT T YART FXd g, T8 ATIEAAT & ToTq= H Y19 7 arieg &, /= &F T qeeft & w87 (3) §
Sfeatera ITEst & TFT (4) H Iedad Sl & TFag § I T<9T, TSTEATT TF HeT 39T Ted H “AIaT —
AT e ud ATt I ATe TR § 9f5 927 Yd & ey ged # e Yo afgrsE F o st
ATERIEOT o THoATEH, ST&y, Taed ST YT & ald TATSIT 6 (o TaF (2) § e ted SArerari<ar &l
3% At % srefier U srferemdy o &9 § Feat &1 Mg w F o guw it & =9 #§ s
FAr g |l
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areeft
EL) qew gy SUET v
(1) () 3) (4)
1 TTAAIST HET THIS /ST FreT
2 = e A et
3 AT FIET T
4 TAIEE AATAT HET EICIEICS
5 TR LIEIEIES HATATATE
6 SIEEL qreT ELll
7 FTTAATEA FETTAITEA EE
8 FTIA FEMTAUTEA cCl
9 AT ELCh ECll
10 TIIE GUEIS HET ATET EEll
11 SEa HATE AT T TATE HTEE
12 TqATE AT HATS ATETE AT ATETIE
13 HATTAT Y HATTAT 1T HATE ATETIY
14 FLATAT TTTAT AT ATLTT
15 SEELEL URIKSSEE HATE ATETIE
16 T e UL EED HATS AT
17 TATE T TATE AT
18 ATEIAT (AT ATEIAT) TIETHIA FrAL
19 T HRTE ST et et FrAT
20 [ESIEREC et Rt FTAT
21 s fEete ot FA
22 T ST i
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23 RSt} TATT AR
24 ERIEL ARl BASES
25 EISEIEIE AT AL
26 EERI EERS RAEKSS
27 MASNES AT HIALX

[T, /. FFUeT 7.377887 FI.H.5.-THI-He (S [FTOSTH T (THATSHITH)/11/2026-31/37 IT. 7T Zit/H-11/FTeT
TSl HTEA, YT TS Taea
MINISTRY OF RAILWAYS
(West Central Railway)
NOTIFICATION
Kota, the 2nd June, 2026

S.0. 2837(E).— In exercise of the powers conferred by clause (7A) of Section 2 of the Railways (Amendment)
Act-2008, the Central Government hereby authorizes the officers mentioned in column (2) of the Table below as
"Competent Authority" to perform the function as such authority under the said act with effect from the date of
publication of this notification in the official Gazette in respect of the Special Railway Projects of “Nagda — Mathura
3rd & 4th Line Project” of Kota Division of West Central Railway in the State of Uttar Pradesh, Rajasthan and Madhya
Pradesh relating to Sub- Divisions mentioned in Column (3), Districts mentioned in Column (4) of the said table for the
purpose of execution, maintenance, management and operation of land acquisition in such Special Railway Project.

TABLE
S.No Competent Authority Subdivision District
@ 2 (&) (C))
1 Ramganj Mandi Ramganj Mandi Kota
2 Chechat Ramganj Mandi Kota
3 Ladpura Kota Kota
4 Pachpahar Bhawani Mandi Jhalawar
5 Gangdhar Gangdhar Jhalawar
6 Talera Talera Bundi
7 Keshoraipatan Keshoraipatan Bundi
8 Kapren Keshoraipatan Bundi
9 Lakheri Lakheri Bundi
10 Indergarh Sumerganj Mandi Lakheri Bundi
11 Todra Sawai Madhopur Sawai Madhopur
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12 Sawai Madhopur Sawai Madhopur Sawai Madhopur
13 Malarna Doongar Malarna Doongar Sawai Madhopur
14 Varnala Bawanwas Sawai Madhopur
15 Talawada Gangapur City Sawai Madhopur
16 Gangapur City Gangapur City Sawai Madhopur
17 Wazirpur Wazirpur Sawai Madhopur
18 Nadoti (or Nadauti) Todabhim Karauli

19 Shri Mahaveer Ji Hindaun City Karauli

20 Hindaun City Hindaun City Karauli

21 Suroth Hindaun City Karauli

22 Soap Uniara Tonk

23 Khareri Bayana Bharatpur

24 Bayana Bayana Bharatpur

25 Jheel Ka Bada Bayana Bharapur

26 Ucchain Ucchain Bharatpur

27 Bharatpur Bharatpur Bharatpur

[F. No. Computer No. 377887 F. No. E- WCR-KTTCOENGC(MICS)/11/2026- O/o DY.CE/C-II/KOTA]
PANKAIJ SOIN, Chief Project Manager
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